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Execution Application No. 16/2019 in O.A. 15

fRAE \7-99— 2020

Trust for Art & Cultural Heritage Vs. Govt. 0
the Hon’ble National Green Tribunal.

3/2014 titled as Indian national
£ NCT of Delhi & Ors. Before

SRIed 59 W) Director, Environmient & Climate Change Haryana, SCO 1-3,
Ferd @ 93 DE&CCH/2019/5912 Dated 16-12-2019
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AR | ARG | PeAICA—AAT | PAA—AREAT | DGR
1| SreramEr 1818-12 287-9 148-9 30-19 2286-09
2 | TR 123-16 a1 12-7 - 143-14
3 | gAeIe 336-17 236-03 - 49-09 622-09
4 | ESH AR 141-2 258-16 1-4 : 401-02
5 | gee 691-8 4 517-17 25 1253-17
EckIS 3112-15 832-6 679-17 82-13 4707-11
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$9DI TP U Sh. Anil Grover Additional Advocate General, Haryana ( Supreme Court of
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